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 little  scope  after  the  Finance  Minister
 Bnnounced  his  concessions.  I  would
 new  say  only  one  or  two  things.  So
 far  as  the  increase  of  five  per  cent
 across  the  board  of  basic  excise  duty
 igs  concerned,  perhaps  it  would  have
 been  better  if  the  hon.  Finance  Minis-
 ter  had  given  relief  in  respect  of
 items  of  consumer  goods  which  are
 used  by  low  income  group  of  consu-
 mers,  like  matchboxes,  inferior  kinds

 of  tea,  bidi,  kerosene,  etc.

 Last  but  not  the  least,  I  would
 recommend  for  the  hon.  Finance  Minis-
 ter’s  serious  consideration  my  hon.
 friend,  Shri  Gattani’s  amendment
 which  is  क  the  effect  that  you  exempt
 Salt  altogether  from  excise  duty.  It
 should  be  exempted  permanently  in-
 Stead  of  brining  it  every  year  where-
 under  salt  is  exempted  from  the  levy
 of  excise  duty  for  fhat  year  only.
 Because  of  emotional  grounds  there  is
 Qbjection  to  any  imposition  of  excise
 duty  on  salt  and  we  should  do  away
 with  it  altogether,  We  should  not
 indulge  in  this  annual  ritual.  So,  this
 point  requires  the  serious  considera-
 tion  of  the  hon.  Finance  Minister  and
 I  Kope  that  he  will  take  the  necessary
 step.

 With  these  words  I  support  the
 Finance  Bill.

 आ  मृत्युंजय  प्रसाद  (सीवान  }

 सभापति  महिला  आज  तौ  जान  पड़ता

 है  कि  मूझे  नहीं  मिलेगा  तो  करा  मैं  कल  यह

 भानू  कि  कल  के  लिए  मुझे  समय
 दया

 जायेगा?

 सभापति  -महोदय  :

 दीजिए  ।

 जायें  |

 आप  शुरू  कर

 आओ  मुत्युंजय  प्रसाद  :  मैं  वित्त  मंत्री

 जी  का  ध्यान  पब्लिक  सेक्टर  के  एक  खास

 निरगिमे  की  और  दिलाना  चाहता  हैं  जो  सोलह
 आने  उन्हों  का  हैं  और  उन्हीं  के  हाथों  से

 एक  सेंटेंस  कहिए  फिर  बैठ
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 var  शी  हुआ  था--लाइफ  इंश्योरेंस  कार-

 पोरेशन।

 MR,  CHAIRMAN:  You  may  continue
 tomorrow.

 15.31  brs.

 COMMITTEE  ©N  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 EIGHTEENTH  REPORT

 सभापति  महोदय  :  अंब  प्राइवेट

 मैम्बर्स  बिजनेस  का  समय  शुरू  होना  है।
 औ  कृष्ण  चन्द्र  हाज़िर  |

 SHRI  KRISHNA  CHANDRA  HAL-
 DER  (Durgapur):  I  beg  to  move  the

 following:
 “That  this  House  do  agree  with

 tne  Eighteenth  Report  of  the  Com-
 mittee  on  Private  Members’  Bills

 and  Resolutions  presented  to  the
 House  on  the  26th  April,  1978.”

 MR.  CHAIRMAN:  The  question  is:

 “That  this  House  do  agree  with
 the  Eighteenth  Report  of  the  com-
 mittee  on  Private  Members’  Bills
 and  Resolutions  presented  to  the
 fiouse  on  the  26th  April,  1973”

 The  motion  was  adopted.

 15.33  hrs.

 RESOLUTION  RE.  SETFING  UP  OF
 NEFAJI  NATIONAL  ACADEMY—

 Contd.

 MR.  CHAIRMAN:  The  House  will

 now  take  up  further  discussion  of  tne

 following  Resolution  moved  by  Shri

 Samar  Guha  on  the  14th  April,  1978:—

 “This  House  recémmends  to  the
 Government  that,  in  patriotic  recog-
 nition  of  the  fundarnental  contribu-
 tion  made  by  Netaji  Subhas  Chandra
 Bose  ,in  thought  and  action,  towards
 achievitig  independence  of  undivided
 Indig  and  evolution  of  ideaological
 concept  of  our  national  reconstruc-
 tion,  an  Institute  of  all  India  import-
 ance  named  as  ‘Netaji  National
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 (Mr,  Chairmasi]
 ‘Academy’,  be  set  up  by  the  Gow
 ernment  within  a  year  for  making
 specialiseq  and  advance  studies  on
 subjects,  in  wnich  Netaji  evinced
 keen  interest,  like,—(i)  advance
 Military  Science,  (1)  modern  socio-
 economic  and  political  ideaclogies
 relevant  to  the  objectives  of  Indian
 national  reconstruction,  (tii)  concept
 of  Indian  national  planning,  (iv)
 perspective  and  problems  of  Indian
 national  integration,  (v)  history  of
 revolutionary  movements  for  indian
 independence  and  (vi)  mission  of
 Indian  culture  and  _  civilisation  to-
 wards  achieving  amity  and  under-
 Standing  among  the  people  of  the
 world,”

 alongwith  the  amendments  moved  by
 Sarvashri  B,  ह.  Mandal  and  Hukmdeo
 Narain  Yadav.

 Now  Shri  Chitta  Basu—absent.  Shri
 Ramji  Singh—absent.  Dr,  Subrama-
 niam  Swamy-—absent,  Shri  Dave—
 absent.

 Shri  Amar  Roy  Pradhan.
 SHR]  AMAR  ROY  PRADHAN:

 (Cooch-Beher):  Madam  Chairman,  J
 convey  my  hearty  support  to  the  Re-
 solution  moved  by  Prof.  Samar  Guha
 regarding  the  formation  of  q  Netaji
 National  Academy.

 Madam  Chairman,  it  is  said  that
 Netaji  died  of  a  plan  crash  in  Taihoku
 On  18th  August,  1945.  It  is  a  got-up
 story.  It  ig  a  camouflage,  But  why
 the  Government  of  India,  headed  by
 Shri  JawaharJal  Nehru  and  his  daugh-
 ter,  Smt,  Indira  Gandhi,  were  so  much
 interested  to  prove  that  Netaji  died
 and  died  of  plane  crash?  But,  I  say
 it  is  not  a  crash  but  the  clash  of  Ideas
 and  personality  cult  and  a  matter  of
 inferiority  complex  for  which  Nehru
 suffereg  a  lot.  And  for  these,  Netaji
 had  to  die  thrice  already—once  by
 Plane  crash,  once  by  Shahnawaz  Com-
 mission  and  lastly by  Khosla  Com-
 mission.

 And  for  these,  Netaji's  name  was
 not  mentioneg  in  the  time  capsule—  the

 socalled  history  of  India’s  Indepen-
 dence,  It  ig  for  these  the  great  histo-
 rian,  Dr,  Ramesh  Majumdar,  who  had
 given  much  stress  on  Netaji  and
 I.N.A’g  role  for  India’s  Independence
 Struggle,  was  forced  to  take  leave
 from  writting  the  Independence  strug-
 gle  history  and  in  Dr.  Majumdar’s
 place,  Dr,  Tarachand,  a  hencnman  of
 Nehru,  accepted  the  offer  of  writing
 independence  movement  history  at  the
 sweetwill  of  Jawaharlal  Nehru  as  it
 also  had  happened  in  the  case  of  Dr.
 Gopal  who  wrote  the  history  for  Time
 Capsule  according  to  the  sweetwill  of
 Indira  Gandhi.

 Now,  when  Nehru  dynasty  on  India’s
 throne  came  to  an  end,  hereditary
 reign  has  gone,  then,  it  is  time  that  we
 shoulg  pay  our  respect  to  Netaji.  We
 must  know  what  was  Netaji?  Let  our
 future  generation  know  what  was
 there  in  the  ideas  of  Netaji?  A  man
 lives  by  his  ideas  and  actions.  Netaji
 will  live  long  by  hig  deeds  and  ideals,
 There  ig  none  to  kill  him.  It  is
 Netaji  alone  who  can  say  this—I
 quote:

 “Comrades,  I  assure  you  that  I
 sha!]  be  with  you  in  darkness  as  in
 sunshine,  in  sorrow  ag  in  joy,  in
 suffering  as  in  victory.  For  the
 present,  I  can  offer  you  nothing
 except  hunger,  thirst,  suffering;
 forced  marcheg  and  death.  It  does
 not  matter  who  among  us  will  live  to
 see  India  Free.  It  1  enough  that
 India  shall  be  free  and  that  we  shall
 give  our  all  to  make  her  free”,

 This  inspiring  leadersnip  18  in  contrast
 to  our  present  day  leadership  with
 some  false  assurance  particularly.
 before  eactt  battle  of  ballot  box.

 It  ig  Netaji  who  said  on  4th  culy
 1944:

 “We  have  but  one  desire  to-day—
 the  desire  to  die  so  that  Indian  may
 live....It  is  blood  alone  that.can  pay
 the  price  of  freedom.  Give  me
 blood,  I  promise  you  freedom”.
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 Madam,  Chairman,  .what.  is  -hig  idea
 about  freedom?

 “Our  freedom  implies  not  only
 emancipation  from  political  bondage
 but  algo  equal  distribution  of  wealth,
 abolition  of  caste  barriers  and  in-
 equalities  and  distinction  of  commu-
 nalism  ang  religious  intolerance”.

 What  is  Netaji’s  idea  about  Nationa-
 lism?

 “Our  nationalism  ig  neitner  nar-
 Tow  Nor  selfish  nor  agressive.  It  is
 inspired  by  the  highest  ideals  of
 human  race  namely,  ‘Satyam,  Sivam;
 Sundaram’”

 What  is  his  farsightedness  about  future
 independent  India?

 “Capitalism  _  inside  India  will  be
 the  greatest  danger  after  the  British
 are  gone.  Unless  it  is  closed  down
 along  with  British  we  will  be  called
 traitorg  by  our  future  generation
 because  Capitalism  will  occupy  the
 place  of  Imperialism”,

 Madam,  Chairman,  Netaji  was  the
 founder  of  Planning  in  India.  It  was
 tnen  when  he  was  the  Congress  Presi-
 dent,  that  he  first  took  the  initiative  to
 form  a  Planning  Committee  for  future
 India,  With  70  per  cent  of  total  popu-
 lation  living  below  poverty  level,  we
 should  remember  Netaji,  who  said:

 “The  inequalities  of  wealth  which
 stang  in  the  way  of  social  advance-
 ment  should  be  eradicated  first”.

 We  cannot  even  solve  our  language
 Problem  in  the  last  30  or  35  years.
 Then  we  should  know  what  Netaji
 said,

 “In  addition  to  Regional  Langu-
 ages  in  the  provinces  Hindusthani
 written  in  Roman  script  shall  be
 introduced  as  our  official  National
 Language”,

 He  18  very  much  clear  that  Hindus-
 thani  should  be  our  National  Langu-
 age—not  any  foreign  language,  what-
 ever  it  may  be,  English  or  French.  He
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 had  taken  up  thig  idea  from  Kamal Ataturk.  In  Turkey  Urdu  is  the  Natio-
 Nal  Language  with  Roman  Script,  It
 is  the  proper  time  to  have  a  Netaji
 National  Academy  to  study  all  these, The  research  works  are  going  on
 on  Netaji  in  different  parts  of  the
 world,  in  Japan,  Bast  Germany,  West
 Germany  U.S.A.  England,  Switzerland,
 Burma  etc,

 But,  in  India,  though  in  the  last
 thirtyone  years  we  did  nothing  on
 Netaji,  now  the  chance  985  come  due
 to  change  of  political  situation.  So,
 we  should  do  some  work  on  Netaji.
 It  is  a  hard  job  but  it  ig  a  pleasant  cne
 for  the  patriots,

 लोधरीं  बलबीर  सिह  (होशियारपुर):
 सभापति  महोदय,  नेताजी  सुभाष  चन्द

 बोसका  नाम  आते  ही  मुझे  एक  शेर  भी  याद
 आती  हैलो  उस  अज़ीम  शख़्सियत के  बारे
 में  एक  शायर  ने  लिखा  था

 वह  अकेला  ही  चला  था  जानिबे-मंजिल
 मगर

 लोग  साथ  आते  गये  और  कारवां

 बनता  गया

 यह  वह  शानदार  हस्ती  थी  जिस  ने  यह नहीं
 देखा  कि  कीन  क्या  कहता  है  उस  वक्त
 के  बड़े-बड़े  लीड सं  क्या  कहते  हैं  उस  ने  एक
 बढ़त  बड़ा  रिस्क  लिया  --हिन्दुस्तान  से
 बाहर  जा  कर  हिन्दुस्तान  को  आज़ाद
 करवाने  की  तहरीक  चलाई  उस  वक्त
 कोई  भी  आदमी  इस  तरह  की  चीज़  को  सोच
 भी  नहीं  सकता  था  लेकिन वह  बाहर  गये
 कौर  आहर  जा  कर  जिस  ढंग  से  उन्होंने
 आज़ादी  की  कौज  को  आर्गेनाइज  किया
 वह  मिसाल  आज़ादी  आने  के  30  साल
 बाद भी  एक  शानदार मिसाल  बनी  हुई  है।
 बहुत  | |  अर्से  में  वे-सरो-सामानी की  हालत
 में  उन्होंन  आजाद  हिन्द  फौज  को  आर्ग-
 नाइज  किया।  न  सिफ  कौन  को  आगे-
 नाइज  किया  बल्कि  सिख-मुसलमान-हिन्दू
 के  मसले  को  भी  हल  कर  दिया  जुबान के
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 चवरी ले  रि  1 |
 मसले  की  हल  कर  दिया  ।  उन्होंने  नेशनल

 बंगला से  हिन्दुस्तानी  में  डुस्लिंट करे दिया कर  दिया
 उसे  अत  किसी  भी  आदमी  ने  उस  के  खिलाफ़
 पवि  नहीं  इंसाँ  थी  कि  यंह  बंगला  मैं
 है  हिन्दुस्तानी में  क्यों  बनाते हो

 आज  इस  खान  में  30  साल  के  बाद
 अब  हिन्दी और  शंग्रेची  कीं  आततायी हैं
 तो  हमें  शम  लगती  हैं।  अंगर  कुछ  लौंग
 अपनी  रीजनल  भाषा  में  कोई  यात  कहना
 चाहें  तों  14  गेहूं  बीत  सम्  मै  आता  हैं
 लेकिन  जब  वे  लोग  अंग्रेजी  के  लिए  हंडतें
 है  तो  बहुत  अफसोस  होता  हैं।  30

 सालों  के  बाद  भी  हमारे  दिमागों  की  गुलामी
 नहीं  गई  लेकिन उस  अजीम  शख्सियत

 हे  उस  की  बंगला  से  हिन्दुस्तानी में  ट्रांसलेट
 कर  दिया ।  आजाद  हिन्द  फौज ने  उनें
 अपनाया -

 सूरज  बनकर  जग  में  चमके
 भारत  भाग्य  सुभागा

 सुबह  सवेरे  पंख-पखेरू  तेरे
 तैरे  ही  गुन  गाये

 मद-भरी  हवायें  भाये

 इस  तरह  का  बहुत  लम्बा  गान  है  और
 किसी  ने उस  पर  ऐतराज नहीं  किया  ।
 वहां  पर  कभी  भी  अटका  और  हलाल  का
 झगड़ा  पैदा  नहीं  हुआ  सब  एक  जगह
 बैठ  कर  रोटी  खाते  थे  -  इस  तरह से
 उन्होंने  हिन्दुस्तान के  नाम  को  दुनियां  में
 अंचाकिया।  जब उनके बारे  में  यह  खबर
 आई  कि  हवाई  हादसे  में  उन  की  मीत  हो
 गई  है भर  उन  का  श्राद्ध  किया  जाय  तो
 महात्मा  गांधी  जी  ने  उस  को  रोक  दिया
 और  कहा  कि  उन  का  आद्य  न  किया  जाय
 क्योंकि  महात्मा  जी  की  कन्विक्शन  थी  कि
 नेता  जी  सुभाष  चल  बोस  जिन्दा  हैं  और
 हवाई  हादसे में  नहीं मरे  हैं।  महात्मा

 ज
 का  यह  कोनों  था  किं  1.4  जी  सुरी

 हि  बोस  हवाई  हादसे  के  शंकर  नहीं
 हैं।  सुमेर ite  साहिबे  ने  भी  पनी

 किताब  में  उस  ढ्ब्यं  को  पेश  किया  है।
 अंग्रेजों  Ae  who  Hs  ने  भी  इसे  बारे
 में  एंक्वायरी की  थी।  पैगैर इसे तरह इसे  रहें
 से  उन  की  हादसे  में  मीत  हो  गई  होती
 तौ  इन्क्वायरी  की  क्या  ज़रूरत  थीं
 इस  तरह  को  भीर  भी  बहुत  सी  बातें  हैं
 जिससे  सोचती होता  हैं  कि  वे  हादसे  के
 शिकार  नहीं  हुएं ।  लेकिन  भेफसीस  यहं
 हैकि  हिन्दुस्तान  में  बह  उस  हावले  के  शिकार
 हो चुकेहैं।  30  सालों  में  हम  ने  कोई भी
 ऐसो  आत  नहीं  की  जिस  से  उन  की  याद
 को  कायम  रखा  जाता  t  dire हाल  में
 जो  उन  का  फोटो  लगाया  गया  है  बह  भी
 अभी  हाल  में  लगा  है।  30  सालों कें  बाद
 जब  जनता  सरकार  यहां  आई  तो  उसनें
 महसूस  किया  शरर  समर  गुह  साहब ने  उस
 के  लिए  कोशिश  कीं  तब  जा  केर  उसे
 की  फोटो  सेंट्रल  हान  में लग  सकी ।

 मैं  समर  गुह  साहब  को  मुबारकबाद
 देता  ह-उन्होंन  जो  रेजोल्यूशन  पेश
 किया  हैं  कि  उन  के  नाम  पर  कोई  अकादमी
 चलाई  जाय  जिसमें  फौजी  ट्रेनिंग  दी
 आय  मुस्क  की  इक़तिसादी'  हालत  पर
 वहां  ट्रेनिंग दी  जाय  तांकि यह  बात
 साफ़  होसकेकि  हम  को  मुल्क  को
 किस  ढंग  से  चलाना  है--उस  कें  बारे  में
 हमारी  आनेवाली  नस्लें  वहां  पर  पढ़  कर
 पूरी  तरह  से  नेताजी  के  विचारों  के  मुताबिक
 ढण्ड  हो  कर  बाहर  आयें-अस  तरह  की
 तालीम उस  इंस्टीट्यूशन में  दी  जा  सक ेn
 तो  मैं  माननीय  समर  गुह  की  फिर  दोबारा
 धन्यवाद  देता  ह  उन्हों;  एक  बहुत
 अहम  बात  जिसको  हम  30  साल  से  भूल
 बुके  थे  उसको  यहां  उठाया  ताकि
 में ताजी  के  बारे  में  हम  वहां  आत  करें  t
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 SHR]  PABIZRA'  MOHAN  PRA-
 DHAN  (Deogarh):  Madam  Chairman,
 whatever  be  the  consideration  about
 Netaji,  it  is  a  proven  fact  that  in  cer
 tain  respects,  he  is  an  unparallelled
 leader  of  India,  nay  of  the  entire
 world.  In  my  opinion,  had  Netaji  not
 left  the  Congreszg  and  had  be  not  in
 disguise  left  India  and  gone  abroad  and
 founded  the  I.N.A,,  I  apprehend  India’s
 independence  would  not  have  been  50
 easily  achieved  and  even  if  it  was
 it  would  not  have  been  in  the  form
 which  we  are  now  enjoying,  but  it
 would  have  been  in  some  other  form.
 It  ig  in  the  fitness  of  time  ang  things,
 with  his  activities  and  contributions  to
 India’,  independence,  that  the  60  croreg
 of  people  of  India  should  have  some
 sort  of  an  institution  in  memory  of  :his
 sacrifices  and  contributions  to  this
 Nation.  Madam,  Chairman,  |  acted  as
 a  messenger  carrying  information  from
 India  to  Burma  to  Netaji’g  camp.  I
 knew  what  the  minds  of  Indians  were
 at  that  time.  Then  I  wag  a  Congress-
 man.  From  the  very  beginning,
 Netaji  wanted  to  know  from  India
 side  a  certain  thing.  The  information
 Was  received  from  him  that.  he  wanted
 to  know  whether  the  Congress  rank
 and  file  and-the.masses.would  received
 him  and  support  him  if  he  attacked
 India  with  his  I.N.A.  against  the  alles,
 that  is,  the  British  Government,  Rus-
 sians  and  the  Americana  He  also
 wanted  to  know  whether  the  Congress
 rank  and  file,  not.the  leaders who  were
 against  him  at  that  time,  would  receive
 him  or  not.  Tnese  are  two  points
 which  I  was  carrying  together  with
 many  other  irféfmation.  1  -hadg  to
 leave  India  and  carry  the  information
 to  him,  If  wag:he  who  organised  the
 people  in  SUCH  a~way- that:  the-British
 Government -and  dts  :allies:were  ैकडन

 fled  and-expedtted.  giving  independence
 to  India,  in  thig  form,  in  a  complete
 form.  So,  28  has  already  been  suggest-

 “ed.  hope  that  the  Government  ‘of

 India,  the  Minister  in  charge  will,  be
 -dt  at.  any.  cost  have  some  institution  in

 a

 shige  ec  तग  ।  नकी):
 सभापति जी,  श्री  समर  qe  जी  के  अस्त का
 में  मैंने  एक  संशोधन  क्रिया  है।  इक्
 सम्बन्ध  में  मेरा  यह  निवेदन  है  कि  नेताजी
 के  बारे  में  जितने  लोगों  मे  यहां  कहा  है,  वह

 बहुत  थोड़ा  है।  कहीं  भी  कोई  भी  बोलने
 वाले या  लिखने  वाले  महीनों  बरसों तक तक

 और  आजादी  की  लड़ाई  के  योद्धा  के  रूप
 में  दो  ही  अतीक  हैं।

 हिन्दुस्तान की  भाजादी  की  एक  लडाई
 हत्दीथाटी की  लडाई  भी  ।  बाकी  ल़ड
 हिन्दुस्तान में  लड़ी  ही  नहीं  गई  u  कहीं
 5  हजार  लोग  लड़ने  बाले  थे,  दमें
 2,  अया  5  सी  मारे  गये  तो  आकी  नोश

 आत्म-समपत  भाव  से  लड़ी  गई  थी  जिसमें
 उनको  चुनना  था  किआजादरहेंगेया म
 आयेंगे

 होम किया.।  इस  भाव  से  वह
 कि  लडेंगे कि  तो-लड़ाई में  अदनी  मर

 जीत  होगी  बल्कि  मेरेंगे,  जियेंगे,  काई
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 |
 [मोहक  दे देव

 नारायण  यादव]

 जगे। 7  आन  असास  की  तरह  की  लड़ाई
 के  प्रतीक बह  नहीं  य  7  उनकी  लडाई  थी
 कि  आजादी  बाने  के  लिए  |...  रूप  से

 अभर  अपने  को  संगठित  कर  देना  पड़े,  होम
 करना पड़े  तो  बह  भी  करेंगे

 भारत  विभाजन  के  अपराधी  नामक
 किताब में  डा०»  राम  मनीहर  लोहिया  ने
 लिखा  है  कि  मुझे  अफसोस  है  कि  नेताजी  जब
 तक  जिन्दा  थे,  मैं  उनको  समझ  नहीं  पाया  1

 उन्होंने  लिखा  है  कि  गांधी  जी  और  नेताजी
 के  बीज  में  जो  विवाद  चलता  रहा,  दोनों
 को  सुलझाने  के  लिए  मैंने  भी  अयास  नहीं
 किया  ।  लेकिन  उन्होंने  लिखा है  कि
 उनके  मरने  के  बाद  राज  मुझे  यह  कहना
 पड़ता  है  कि  नेताजी  सुभाषचन्द्र बोस
 हिन्दुस्तान की  आज़ादी  की  लड़ाई  में  हल्दी
 चाही.  की  लडाई  के  प्रतीक  थे  1

 उन्होंन  3  महापुरुषों के  बारे  में  लिखा
 हैकिगांधी जी  कल्पना  हैं,  नेहरू  जी  कामना
 हैं  और  नेताजी  सुभाषचन्द्र बोस  करें  के
 प्रतीक हैं।  यह  डाक्टर  लोहिया  ने  स्पष्ट
 लिखा  है।  इसीलिए मैंने  यह  संशोधन
 दिया  है  कि  नेताजी की  जो  राष्ट्रभाषा,
 राष्ट्रीयता,  राष्ट्रीय  सभ्यता  और  संस्कृति
 और  स्वतन्त्रता  जन्म  सिद्ध  अधिकार है
 के  प्रति  भावना  थी  उसका  समादार  किया
 जाय।

 इसलिए मैं  चाहुंगा  कि  नेता जी  के
 प्रति आदर  करने  के  लिए  सरकार की  ओर
 से  जो  कुछ  भी  किया  जाये  वह  थोड़ा  है।
 लेकिन  अन्त  में  मैं  एक  बात  यह  कहना  चाहूंगा
 विदेश में  नेता  जी  के  विषय में  यह  एक
 विवाद  उठा  हुआ  है  कि  वह  जीवित  हैं  या
 मर  गये,  लेकिन मैं  इसको समझ  नहीं
 पाता।  मेरा  कहना  है  कि  सूरज  को  कोई
 किया  के,  किसी  वस्तु  1:  ढक  कर  नीचे
 नहीं  रख  सकता  हैं,  अगर  नेताजी  जीवित

 हैं, तो  देखने  दिनों  से  बह  सूरज  कहां  ह... 6

 हुए  हैं।  हिन्दुस्तान के  लिए बह
 बड़ा  सौभाग्य का  दिन  होगा
 नेता  जी  हिन्दुस्तान के  इस  क्षितिज
 से  उदय  हो  कर  जायेंगे,  वह
 और  हिन्दुस्तान को  रोशनी  दे

 उनकी  द्धि  विवेक,  कमंठता और
 ्

 4

 1

 नन्ना नैनन

 खनन

 संसार में  अब  नहीं  हैं,  तब  भी  हिन्दुस्तान
 के  नागरिक जो  भारत  में  आज  सुख  भोग
 रहे  हैं,  उनका  यह  पुनीत  कलैंब्य  है  कि  वह
 अपने  आप  को  नेताजी  के  प्रति  उसी  प्रकार
 से  समर्पित करें  जिस  प्रकार  से  नेताजी
 सुभाषचन्द्र बोस  ने  हिन्दुस्तान की  आज़ादी

 के  लिए  अपने  आपको  समर्पित  किया  था।

 MR.  CHAIRMAN:  How  much  time
 does  the  Minister  need?

 SHRI  SAMAR  GUHA:  Can  |  make  a
 submission?

 MR.  CHAIRMAN:  How  much  time
 do  you  need  for  your  reply?

 SHRI  SAMAR  GUHA:  I  will  take  at
 least  half  an  hour,

 MR,  CHAIRMAN:  Then  I  am
 afraid,  I  cannot  call  anybody  else.  I
 cal)  the  Minister.  There  are  only
 thirty  two  minutes  left  out  of  the  time
 allotted.  The  Minister,

 SHRI  SAMAR  GUHA:  Madam,  this
 is  the  right  of  the  House  and  if  the
 House  wants  to  extend  the  time,  it
 can  be  done.”  It  has  been  done  in  the’
 past  in  the  case  of  other  resolutions.
 I  propose  that  tne  time  of  the  House..

 MR.  CHAIRMAN:  I  suggest  you,  take
 less  time,  Then  I.  will  call  other
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 Members.  You  fake 20  minutes  ins-
 tead  of  thirty  minutes,  Shri  Dalip
 Chakravarty.

 SHRI  SAMAR  GUHA:  Why  are  you
 denying  this  right  of  the  House?  I
 propose.  that  the  time  of  the  House  be
 extended  by  an  hour.,

 ‘MR,  CHAIRMAN:  There  are  other
 things  which  are  to  be  taken  up.

 SHRI  SAMAR  GUTA:  It  is  the  right
 of  the  House,  Madam,

 MR,  CHAIRMAN:  Will  you  please
 take  your  set?  Let  us  proceed  with
 the  business,  We  will  take  the  matter
 of  extending  the  time  later  on,  if  neces-
 sary.

 PROF,  DALIP  CHAKRAVARTY
 (Calcutta  South):  I  offer  my  sincere
 thanks  to  Prof,  Samar  Guha  for  bring-
 ing  this  resolution  for  the  considera~
 tion  of  this  House.  As  a  matter  of
 fact  it  ig  a  duty  which  this  House  oF
 the  nation  should  have  done  long  be-
 fore,  One  does  not  feel  surprised  85
 to  why  it  was  not  done  and  for  that
 one  has  only  to  look  at  the  Opposition
 benches,  which  are  empty.  I  need  not
 dilate  on  that  point.

 I  would  make  only  one  suggestion
 at  the  beginning.  Prof.  Guha  has
 suggested  that  the  Netaji  National
 Academy  should  study  six  points  end
 to  that I  would  like  to  add  one  more
 viz.  International  relations  in  the
 modern  world.  That  is  my’  humble
 amendment.  It  is  not  only  myself,
 but  everybody,  both  inside  and  «lso
 outside  tne  House,  would  feel  and  ex-
 press  that  very  little  has  really  keen
 done  for  transmitting  the  message  cf
 Netaji  to  the  coming  generations.  We
 owe  it  to  Netaji,  as  every  nation  having
 a  sense  of  self-respect  and  dignity  and
 desiring  to  maintain  and  preserve  the
 same  would  like  to  do  it,  Only  last
 year,  I  had  the  privilege  of  going  to
 the  Soviet  Union.  Wherever  I  had
 been  I  found  how  they  ‘were.  preserv-

 ‘ing  the  memories  of  their  leaders,
 particularly,  Lenon  and  that’  was  the
 greatest  integrating  force  in  the  Soviet
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 Union.  India  ig  q  vast  country  and.  we
 describe  it  ag  a  sub-continent,

 ३6  bra
 As  a  matter  of  fact,  since  indepen-

 dence,  We  have  an  experience  that  all
 attempts  have  been  made  to  underplay
 the  role  of  Netaji  in  our  freedom  strug-
 gle.  That  has  to  be  undone  and  for
 that  we  only  look  to  the  Janata  Party
 and  we  have  every  hope  that  that  the
 Janata  Government  will  come  forward
 to  undo  the  wrong  done,  to  the  ‘radi-
 tiong  and  to  the  history  of  the  national
 movement,  One  has  only  to  go
 through  the  monumental  works  of  the
 greatest  living  Historian,  Dr.  R.  C.
 Majumdar.  You  are  aware  that  a
 committee  was  formed  to  write  the
 history  of  freedom  movement  and  how
 that  committee  was  scuttled  and  dissol-
 veg  by  the  First  Government  of  free
 India.  Netaji  set  the  real  example  of
 national  integration.  While  farming
 the  Indian  National  Army  by  giving
 three  slogans  viz,  दैनिक  ऐतमाद  कुर्बानी
 and.  by  various  other  examples,  he
 really  created  an  example  as  to  how
 to  create  integration  among  the  dif-
 ferent  communities.  We  need  only  to
 emulate  bis  examples,  and  there  would
 have  been  no  problem  of  national
 integration  in  India.

 IT  commend  the  latest  admission  of
 one  political  party  in  India  which  so
 long  cid  not  understand  the  role  of
 Netaji.  I  mean  the  Communist  Party
 of  India  (Marxist).  Only  this  year
 they  came  out  with  an  admission  of
 the  predominant  role,  of  the  magnifi-
 cent  role  that  Netaji  played  in  India’s
 freedom  struggle.  With  these  words,
 1  commend  to  the  ‘Government  to
 agree  to  the  proposal  brought  forward
 by  Prof.  Samar  Guha.

 MR,  CHAIRMAN:  Now  Prof.  Shib-
 ban  Lai  Saksena....  (Interruptions)
 Hon,  Members  may  discuss  things  with
 one  another  outside  the  House,  not
 here.

 PROF.  SHIBBAN  LAL  SAKSENA
 (Maharashtra):  Madam  Chairman,

 When  the  picture  of  Netaji  Subhas
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 w€&babdra  Bose  comes  to  my  mind,  my
 ming  is  filled  with  awe  and  admira-
 tien.  Mahatma  Ji  and  Netaji  Subhas
 Chandra  Bose  are  the  two  persons.  who

 may  be  regarded  as  the  real  creators
 of  India’s  freedom.  One  roused  the
 Indian  consciousness  and  the  other

 made  the  Army  also  conscious  of  free-
 dom  and  of  the  rights  of  Indians’  them-

 selves  to  govern  India.  So,  the  British
 had  to  go.

 It  pains  me  very  much  to  see  that

 poor  Prof.  Samar  Guha  had  to  ake

 efforts  to  bring  in  this  resolution,  for

 paying  respeet  to  the  great  Netaji.  I

 am  ashamed.  It  is  the  duty  of  the

 Government  itself  to  come  forward
 with  a  provosal  for  a  real  memorial
 +  Netaji  in  this  country.

 Jawaharlal  Nehru  was  oppesed  to

 Netaji  and  so,  the  Indira  Government
 was  opposed  to  it.  None  of  the  éar-
 lier  governments  had  thought  of

 having  a  grand  memorial  for  Netaji.
 What  Prof,  Samar  Guha  has  suggested
 is  a  very  small  thing.  अ  think  that  a
 much  bigger  memorial  should  be  set  up
 for  Netaji,  in  which  all  Indians  could

 participate.  I  congratulate  Prof,  Guha
 for  his  dogged  determination.  And  I
 think  Government  will  consider  it
 their  duty-to  have  a  real  memorial  for

 Netaji  in  thi,  country,  since  the  whole

 country  is  proud  of  him,

 at  केशव राव  घाडगे  (नांदेड )  :
 सभापति  मही दया;  मैं  किसान  मजदूर
 पार्टी  की  तरफ  से,  हमारे  सम्मानीय  मित्र

 और  नेता  संभव  गुहा जी  जो  रेजोल्यूशन

 लिए  हैं  उस  की  ताईद  करता  हूँ ।  बड़ी

 खुशी  की  बात  है  कि  हिन्दुस्तान  के  अन्दर

 हमारी  जनता  के  सही  मानों  में  हृदय  सम्राट
 नेताजी का  स्मारक  बनाने का सुझाव का  सुझाव
 आया है  जिन्होंने बनी  और  त्याग  की

 महिमा  बताई,  हिन्दुस्तानी  के  अन्दर

 जिन्होंने  आजादी  के  लिए  हर  किस्म की

 कुर्बानी  की,  हिन्दुस्तान  के  नाम  भूरी

 दनिया में  फलीया और  त्याग  किसे  कहतें

 हैं;  बलिदान  किसे  कहते  हैं  उसे  प्रत्यक्ष

 स्प  में  दिखलाया।  ऐसे  महान  नेता  और
 को  स्मारक  बनाने  कॉ  जी  सुझाव  आया  है
 मैं  उसकी  टाईप  करता  हूं 1  इसके

 अन्दर  कोई  अपोजिशन  की  अरूरत  नहीं

 है।  आज  हमारे  मुल्क  के  लिए,  हमारे
 वतन  के  लिए  मारी  आजादी के  लिए
 कसे  महान  नेता के  स्मारक  की  बात की
 जा  रही है  जिन्होंने  हथेली  पर  अपना  सिर

 रख  कर  आगे  कदम  बढ़ेगी.  और  कहीं कि
 तुम  मुन्ने  खून  दो,  मैं  तुम्हें  आजादी  दूंगा,
 इस  तरीके से  इस  महान  नेता  ने  दुनिया के
 सामने  आजादी  किस  तरह  से  हम  ले  सकते

 हैं  और  अपने  गुलाम  मुल्क को  किस  तरह  से

 राजद  कर  सकते  हैं  इस  का  सबक  सिखाए।

 है।  ऐसे  महान  नेता  का  स्मारक  हिन्दु
 स्तान  के  अन्दर  हीना  बहुत  जरूरी है
 उनके  साथ  बाहर  के  मुल्कों  ने  तो  नाइंसाफ़ी
 की  ही,  हमारे  मुल्क के  अन्दर  भी  उनके

 साथ  बहुत  नाइंसाफी  हुई।  आज

 हम  वह  नाइंसाफी  दुर  कर  रहे  हैं।

 नौजवान  तबकों  के  सामने,  हिन्दुस्तान

 के  रिवोल्यूशनरी  लोगों  के  सामने  अगर

 कोई  आदर्श  रखना  है  तो  इसी  महान  नेता

 का  प्रदर्शन  रखना है।  उनका  सबक  सब

 के  सामने  रखना  चाहिए,  तभी  हम  इस

 आजादी  को  बरकरार  रख  सकेंगे  और  सही

 मानो ंमें  सोशलिज्म यहां  ला  सकेंगे  और

 तभी  राष्ट्रीय. का  जो  आदर्श  उनका  था

 उस  की  अंचल  में  ला  सकेंगे।  इस  लिहाज

 से  समर  गुहा  साहब  ने  जो  रेजोल्यूशन

 रखा  है  उस  की  मैं  पूरी  ताईद  करता हूं
 और  हुकूमत  से  गुजारिशें करते  हूं  कि  इसे

 रेजोल्यूशन को  वह  मान्य  कर  लें  और  उसको

 अंचल  में  लोने  े  लिए  कोशिश  करें।  अंत
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 भें मेवा जी को  जब  कान्ति  कह  कर  के  मैं
 समाप्त  करता हू

 MR.  CHAIRMAN:
 Absent.  The  Minister.

 SHRI  SAMAR  GUHA  (Contai):  I

 again  propose  that  the  time  be  exten-
 ded.

 Saugata  Roy.

 MR.  CHAIRMAN:  Let  me  proveed
 jn  my  own  way.

 SHRI  SAMAR  GUHA:  I  do  not

 imderstand.  How  do  you  deny  it?

 MR.  CHAIRMAN:  Will  you  please
 take  your  seat?

 SHRI  SAMAR  GUHA:  It  is  within

 my  rights.  I  ean  propose.  The  House
 can  reject.

 MR.  CHAIRMAN:  If  necessary,  we
 will  take  it  up  later.

 SHRI  SAMAR  GUHA:  Other  Mem.
 bers  are  willing  to  participate.

 MR.  CHAIRMAN:  There  is  no

 other  Member.  All  Members  who

 have  given  their  names  have  been
 called,

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-

 DER):  I  am  in  full  agreement  with
 the  spirit  behind  the  resolution  which

 hag  been  moved  by  our  respected  hon.

 Member,  Shri  Samar  Guha.  There
 cannot  be  two  opinions  about  the  per-
 petuation  of  the  great  contribution
 that  Netajj  Subhash  Chandra  Bose  has
 made  not  only  for  the  freedom  of
 India,  but  for  the  freedom  of  the

 downtrodden  people  of  the  world.

 Netaji  Subhash  Chandra  Bose  was
 a  leading  revolutionary  of  our  coun-

 try,  and  I  should  add  he  was  one  of

 the  greatst  revolutionaries  of  the
 whole  world  of  all  times.  I  am  pafti-

 ¢ularly  proud  of  the  fact  that  since

 अज  childhood  till  he  left  this  country,
 I  had  the  privilege  of  coming  in
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 personal  contact  with  him,  ang  my

 late,  lamented  father,  Nirmal  Chandra.
 Chunder,  had  been  working  with.
 him  and  his  brother,  Shri  Sarat  Chan-
 dra  Bose.  So,  on  many  occasions
 Netaji  Subhash  Chandra  Bose  used  to
 come  to  our  house,  and  we  were
 thrilled  by  his  cornpany.

 It  may  not  be  interpreted  that  I

 am  opposed  to  the  spirit  behind  this.

 resolution  which  has  been  moved  by
 Samar  Babu  here  before  this  august.

 House,  but  I  am  requesting  him  to

 consider  the  modality,  how  we  can

 implement  this  resolution  on  pehalf

 of  the  Government.

 You  are  aware  that  under  our

 Constitution,  we  have  several  institu--
 tions  called  ‘institutiong  of  national

 importance”.  Although  Samar  Babu

 has  said  that  an  institute  of  all-India

 importance  should  be  set  up,  I  should.
 think  that  perhaps  he  hag  in  view

 sorne  institution  of  national  impor-
 tance.  Under  item  62,  63,  64  and  67  of

 the  Union  List  of  the  Seventh  Sche-

 dule,  such  institutions  can  be  set  up

 only  by  law  made  by  Parliament.  Here

 is  only  a  resoultion  and  no  law  which

 is  proposed  by  Samar  Bahu.  That  is

 one  technical  point,  but  it  is  a  consti-
 tutional  point  also.  Therefore,  we

 have  to  consider  whether  the  resolu-
 tion  itself  will  serve  its  purpose  श
 whether  Samar  Babu  will  later  bring

 some  law  before  this  ‘House  for  its

 consideration.  Otherwise  if  it  is  in-

 tended  ३०  be  an  institution  of  national

 importance,  we  cannot  have  that  sim-

 ply  by  having  a  resolution  of  this

 type.

 Then  again,  the  point  ig  that  the

 whole  nation  respects  Netaji
 Subhash  Chandra  Bose  and  certainly
 Government  will  come  forward  to

 have  any  such  academy  which  can  be

 set  up  on  behalf  of  the  nation.  But  if
 the  responsibility  is  made  over  to

 the  Government,  then  there  is  a  like-

 Iihood  of  this  institution  being  a  Gov-
 erhment  institution  and  the  difficulty
 will  be  that  under  our  democratic  pat-
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 dern,  there  may  be  certain  changes
 dio  the  Government which  is  very  like-
 Jy,  and  ig  that  event  the  other  Gov-
 <ernment  which  may  come  in  future
 might  think  on  a  different  line,  On
 ithe  other  hand,  if  there  is  an  institu-
 ‘tion  at  the  national  level  which  is
 get  up  by  the  people,  then  it  will  be
 ‘without  any  ‘dependence  on  the  Gov-
 ernment  and  as  such  without  the
 control  of  the  Government.  Other-
 ‘wise,  the  apprehension  that  I  am  ex-
 ‘pressing  might  come  to  pass  and
 mitimately,  the  whole  purpose  of
 ‘samar  Babu  might  be  defeated,  I
 most  respectfully  request  him  to  con-
 sider  that  aspect  also.

 I  would  point  out  that  there  is
 already  an  institution  in  existence  in
 ‘Calcutta  with  which  Samar  Babu  is
 sconnected  and  on  the  last  occasion,  he
 thas  referred  to  that  institution,  that
 ‘is,  Netaji  Research  Bureau.  Last
 week,  when  I  visited  Calcutta  I  made
 +  a  point  to  visit  that  institution
 wnce  more.  ग  visited  it  on  previous
 -occasion  also.  I  find  that  this  institu-
 tion  hag  gone  ahead  with  its  scheme
 af  preserving  the  memory  of  this
 great  revolutionary,  Netaji  Subhas
 Chandra  Bose  and  also  to  cover  many
 of  the  subjects  which  are  now  being
 mooted  by  the  hon.  Member,  Shri
 Samar  Guha.  For  instance,  in  the
 Objects  of  Netaji  Research  Bureau,
 we  find  study  and  research  about  the
 life  activities  and  teachings  of  Netaji
 Subhas  Chandra  Bose,  to  collect  and
 preserve  gil  intelligence,  documents,
 manuscripts,  etc.  I  have  seen  very
 valuable  manuscripts,  lists  and  other
 papers  were  preserved  there.  In  39006
 cases,  rricro-films,  photographs  and
 Xerox  are  prepared  and  they  are  sup-
 lying  this  material  to  other  institu-
 tions.  More  than  that,  this  institution
 also  encourages  and  promotes  the
 study  of  and  research  of  the  history  of
 India,  her  struggle  for  freedom,  leader
 ship,  political  institutions,  internatio-
 nal  relations  and  allied  subjects.  The

 ‘hon.  Member,  Prof.  Dilip  Chakra-
 varty,  fas  mentioned  about  internatio-  worthwhile’  to

 nal  relations.  That  algo  comes  within
 the  scope  ‘of  this  institution. '  Simi-
 Jatly,  under  other  objects  we  find  ‘col-
 lection  ang  preservation  of  all  intelli-
 gence,  documents,  manuscripts,  books,
 etc.  relating  generally  to  the  history
 of  India  particularly  to  her  struggle
 for  freedom.  By  and  large,  that  in-
 stitution  covers  all  ¢hat  has  been  plac-
 ed  here  by  Samar  Babu.

 Before  coming  to  the  study  of
 advance  military  science  as  he  has
 indicated,  I  think  it  jg  posible  to
 avoid  duplication  by  strengthening
 this  institution  through  appropriate
 help  on  the  part  of  the  Government.
 I  tell  you  that  this  institution  has  al-
 ready  approached  us  for  providing
 grants  for  bringing  out  complete  collec-
 ted  works  of  Netaji  Subhas  Chandra
 Bose  ang  this  representation  is  under
 active  consideration.  Then  again,  this
 institution  also  proposes  to  set  up  a
 centre  in  Delhj  go  that  in  the  capital
 of  India  the  works  of  Netaji  Subhas
 Chandra  Bose  may  be  highlighted  and
 it  may  draw  the  attention  of  foreign
 countries  through  their  embassies  in
 the  capital  and  also  of  different
 States  of  this  country.  We  are  also
 actively  considering  the  proposal
 and  I  have  requested  them  to  send
 me  complete  proposal  in  this  behalf.
 It  is  not  difficult  to  help  this  institu-
 tion  if  they  bring  the  proposal  of  a
 constructive  nature.  In  fact,  we  have
 been  advised  that  in  the  past,  this  in-
 stitution  has  received  Government
 grants,  I  understand  Samar  Babu  has
 mentioned  on  the  last  occasion  that
 already  Rs.  2.30  lakhs  has  been  paid
 to  this  institution.  But  from  my  notes,
 it  appears  that  since  1971-72,  more
 than  Rs.  4.5  lakhs  have  already  been
 paid  on  differen,  heads  like  repairs,
 library  books,  interior  decoration,  etc.

 This  is  a  composite  institution
 where  a  large  number  of  people  as-
 semble  almost  every  week  or  on
 special  occasions.  So, I  would  res-
 pectfully  submit  that  Prof,  Guha
 might  consider  whether  it  will  be

 have  a  Government
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 jnstitution  and,  secondly,  whether
 there  is  any  necessity  for  duplicating
 the  institution  of  this  type.

 We  find,  in  connection  with  many
 other  leaders  of  the  country  that
 sometimes  a  large  number  of  institu-
 tiong  are  #¢t  up  but  they  are  not  pro-
 perly  looked  after.  The  result  is  that
 the  real  purpose  for  which  these  in-
 situations  are  set  up  are  not  pursued.
 There  is  a  log.  of  unnecessary  expen-
 ses.  In  this  connection,  I  would
 submit  that  we  might  consider  and
 the  Government  might  be  in  a  posi-
 tion  to  help  the  Netaji  Research
 Bureau  if  it  sets  up  one  centre  at
 New  Delhi  and,  certainly,  we  would
 give  the  highest  consideration  for  any
 representation  that  they  would  make.

 About  the  study  of  advance  mili-
 tary  science,  I  woulg  like  to  say  that
 already  there  are  several  universities
 which  are  offering  advance  military
 science  studies,  for  instance,  Meerut,
 Punjabi,  Andhra,  Kanpur,  Poona,
 Gorakhpur,  Jiwaji,  Allahabad,  Kerala
 and  Madras.  So,  10  universities
 are  actually  offering  courses  in  ad-
 vance  military  science,  I  go  not  think
 any  useful  purpose  will  be  served
 at  present  by  adding  one  more  such
 institution.

 I  understand,  there  wag  an  amend-
 ment  moved  by  Dr.  Ramji  Singh
 about  re-naming  the  National  De-
 fence  Academy,  Dehra  Dun  85  the
 Netaji  National  Defence  Academy.
 This  matter  has  been  considered  by
 the  House  from  time  to  time  in  the
 past.  But  the  Ministry  of  Defence
 has  considered  thig  aspect  before  and,
 in  view  of  the  traditional  sentiments
 attached  to  the  present  name  of  the
 Academy,  gince  its  very  inception,  it
 is  not  considered  desirable  to  change
 the  name  of  the  national  Defence

 Academy.  Anyway,  these  are  some  of
 the  institutions  which  are  actually teaching  defence  and  military  science. I  submit  that  further  useful  purpose will  not  be  served  if  anyother  Acade-
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 my  is  set  up  for  the  very  same  pur-
 pose.

 Again,  we  have  other  big  projects
 to  carry  out  research  in  Indian  free-
 dom  movement.  We  have  the  Indian
 Council  of  Historical  Research  which
 is  working  hand  in  hand  with  the
 National  Archives  and  the  National
 Archives  have  collected  several  thou-
 sand  detailed  information,  books,
 papers  and  pamphlets  which  have  a
 bearing  on  the  study  of  Indian  free-
 dom  movement.  The  Council  of  Hi
 torical  Research  is  going  to  9४  re-
 constituted  soon.  A  new  Chairman
 has  been  appointed  and  very  soon,  the
 entire  Council  will  be  reconstituted.
 The  work  that  they  have  already  done
 and  the  labour  that  they  have  already
 put  in  will  fructify  after  the  new
 Council  resumes  its  activities  in  the
 matter  of  study  of  history  of  freedom
 movement  and  also  in  carrying  out
 the  research  and  brining  out  books  in
 that  behalf.

 I  can  add  that  the  Calcutta  Univer-
 sity  also  has  approached  the  Univer-
 sity  Grants  Commission  for  setting  up
 a  professorship  for  philosophy  named
 after  Netaji  Subhas  Chandra  Bose  and
 the  UGC  is  actively  considering  this
 aspect  also.  So,  efforfts  are  being
 made  at  the  instance  of  the  Govern-
 ment  and  other  governmental  agen-
 cies  to  help  perpetuate  the  memory
 of  Netaji  Subhash  Chandra  Bose....

 SHRI  SAMAR  GUHA:  Not  memory.

 DR.  PRATAP  CHANDRA  CHUN-
 DER:  Anyway,  I  correct  myself,  to
 continue  the  great  work  that  he  has
 done,  ig  Prof.  Guha  objects  to  that
 word.

 T  may  also  add  that  there  is  the
 Netaji  Subhash  Chandra  Bose  Institute of  Sports  at  Patiala  which  has  a branch  at  Bangalore.  That  ig  the  most
 important  training  institution  of
 sports  in  all  its  aspects.  And  this  is what  we  are  doing.  So,  while  I  agree with  the  spirit  behind  Mr.  Samar  Guh’s proposal,  I  request  him  to  consider  the
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 modality  of  it  because  of  some  con-
 stitutional  difficulties  and  also  politi-
 cal  difficulties  which  may  crop  up
 later  on.  This  is  what  I  want  to  say.

 MR.  CHAIRMAN:  Before  I  call
 Prof.  Samar  Guha  to  reply  the  Health
 Minister  is  here  and  he  wants  0
 make  a  statement  with  the  permission
 of  the  House.  I  am  going  to  ask  him
 to  make  a  statement  now.

 SHRI  SAUGATA  ROY  (Barrack-
 pore):  Will  you  please  allow  me?

 MR.  CHAIRMAN:  No,  I  had  called
 you.  You  were  absent.  I  am  _  not
 going  to  call  you  again.

 SHRI  SAUGATA  ROY:  Since  the
 Minister  has  spoken,  it  does  not  make
 any  difference.  Today  is  a  Private
 Member's  day.  A  private  Member  may
 make  his  submission  at  any  time.

 स्वास्थय  और  परिवार  कल्याण
 मंत्री

 न्

 (आ  राजनारायण):  सभार्पात  महोदय,
 निम्नलिखित  वक्तव्य  लोके  सेभा

 मैडिकल  कालेज  के  इन्टर्नीज  क़ी  मांगों

 सम्बन्ध  में  देना  चहीता  हूं।  क्यया  आज्ञा

 प्रदान  करे

 SHRI  SAMAR  GUHA:  This  is  not
 the  practice.  How  do  you  allow  him?

 औ  राज  नारायण:  माननीय सदस्यगण

 कोज्ञात है  कि  17  अप्रैल,  1978 से  (व्यवधान)

 SHRI  SAUGATA  ROY:  If  you  are
 making  an  exception  in  the  case  of
 Health  Minister,  you  make  an  excep-
 tion  in  my  case  also.

 अ
 में

 आ

 MR.  CHAIRMAN:  These  two  things
 are  not  on  par.

 SHRI  SAMAR  GUHA:  This  is  not.  the

 way  of  doing  it.  Show  me  the  rule.
 How  can  you  do  it  just  by  showing

 your  hand.  This  is  not  the  way.
 Please  showing  me  the  rule.  I  pro-
 test  against  it,  You  cannot  do  it  with-

 out  the  permission  of  the  House.  I

 am  on.  peint  of  order.
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 SHRI  SAUGATA  ROY:  You  should
 not  show  your  hand  in  that  way.  You
 cannot  show  your  hand  in  that  way.

 MR.  CHAIRMAN:  I  am  not  showing
 any  hand.

 SHRI  SAUGATA  ROY:  You  are
 showing  your  hand  jin  that  way.  I
 take  a  serious  objection  to  it.  You
 may  or  may  not  allow  a  person  to
 speak,  but  you  should  not  show  your
 hand  like  that.  You  can  ring  the  bell.

 SHRI  SAMAR  GUHA:  In  the  mid-
 die  of  the  debate,  you  cannot  allow
 the  Minister  to  intervene  and  intro-
 duce  a  different  subject;  and  it  has  to
 be  done,  you  have  to  waive  the  rule
 and  then  seek  the  permission  of  the
 House,  If  the  House  permits,  then  in

 ,that  circumstance,  the  hon.  Minister
 can  make  a  statement.  Otherwise  not.
 But,  unfortunately,  you  have  not
 sought  the  permission  of  the  House
 whether  the  hon.  Minister  can  make  a
 statement.

 MR.  CHAIRMAN:  I  have  heard  your
 point  of  order.  I  did  say:  with  the
 permission  of  the  House.  But  if  you
 want  me  to  ask  formally,  I  will  ask
 for  it.  Does  the  House  agree  that  the
 hon.  fHealth  Minister  may  make  a
 statement?

 SEVERAL  HON.  MEMBERS:  Yes.

 MR.  CHAIRMAN:  Anyone  opposed?
 No  one  opposed  the  motion.  The  hon.
 Minister.

 SHRI  SAUGATA  ROY:  There  can-
 not  be  any  motion  from  the  Chair.  If
 the  rules  are  to  be  waived,  then  under
 rule  388  somebody  has  to  make  a
 proper  motion  and  only  that  motion
 can  be  put  to  the  vote  of  the  House.
 The  Chair  cannot  put  a  motion.

 MR.  CHAIRMAN:  I  have  asked  for
 permission.  of  the  House.

 SHRI  SAMAR  GUHA:  Somebody
 should  move  a  motion.

 AN  HON.  MEMBER:  They  have
 moved  it.
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 SHRI-SAUGATA  ROY:  How  can  the
 Chair  justify  it?

 SHRI  RAJ  NARAIN:  The:  residuary
 power  with  the  Chair  is  always  there.

 MR.  CHAIRMAN:  The  hon.  the
 Health  Minister.

 16.26  hrs.

 STATEMENT  RE.  DEMANDS  OF
 MEDICAL  STUDENTS  OF  DELHI

 स्वास्थ्य  और  परिवार  कल्याण  मंत्री
 (औ  राज  नारायण)  सभापति

 महोदय,  माननीय  सदस्यगण  को  जात  है  कि
 17  रोल,  1978  सें  दिल्ली  मैडिकल

 कालेजों  के  चिथार्थी  हडताल  पर  हैं।  उसी
 दिन  से  वह  मेरे  धर  के  सामने  भी  धरना
 दिये  हम  हैं।  मैंने  मंत्रालय  के  सचिव
 से  कहा  था  कि  वह  विद्यार्थियों  के  प्रति-
 निधियों  से  मिलें  और  उनकी  मांगों  के
 बारे  में  उनसे  सहानुभूतिपूर्वक  विचार
 विनिमय  करें  ।  स्वास्थ्य  सचिव  तथा
 मंत्रालय  के  अन्य  वरिष्ठ  अधिकारी  विद्याथियों
 के  प्रतिनिधियों  से  मिले  किन्तु  उन  के  हर
 संभव  प्यास  करने  के  बावजूद  भी  विद्यार्थी
 अपनी  जिद  पर  अडे  रहे।  ततपश्चात
 मैं  भी  उनके  कुछ  प्रतिनिधियों  से  अनेक
 बार मिला,  लेकिन  उनके  रवैये  से  लगा  कि
 वह  अनी  हर  मांग  पूरी  कराये  बर्गर  किसी
 प्रकार  का  समक्षता  नहीं  चाहते  हैं  -  इन
 मांगों  के  बारे  में  तरह  तरह  की  बातें  अखबारों
 में  निकल रही  हैं,  और  यह  भी  कहा  गया
 हैकि  कुछ  अस्पतालों के  रेज़ीडेंट  डाक्टर

 भो  1  मई  से  दो  दिन  के  लिए  सहानुभूति
 में  हड़ताल  करेंगे  -  मैं  माननीय  सदस्य-
 गणों  को  बतला  देना  चाहता  हूं  कि  ये  मांगें
 क्या  हैं भोर उन  को  पूरा  करने के  लिए  हम
 क्या  करने  को  तैयार  हैं।  हमारा  यह
 दृष्टिकोण  रहा  है  कि  जो  भी  उचित
 मानें  हों,  उन  को  स्वीकार  कर  लिया  जाये,

 (St.)
 लेकिन  कुछ  मांगें  ऐसी हैं  चिटको को  आनना
 मेडिकल  एजूकेशन  की'  सारी  व्यवस्था
 को  शस्तण्यस्त  कर  देना  होश

 स्टाइपेंड के  विषय  में  विद्याथियों  का
 कहना हैं  कि  यह  350  गये  मासिक  से
 बढ़ा कर  500  रुपये  अधिमास  कर  दिया
 आना  चाहिए  ।  वे  ज्यादा  इसलिए  भी
 कह  रो  हैं,  क्योंकि  पंजाब  भर  हरियाणा
 नेहा  में  स्टाइपेंड को  450  रुपये  अधिमास

 कर  दिया  हैऔर  उत्तर  प्रदेश  में  भी  400
 स्पयेहोगयाहै।  मैं  भी  इस  विस्र
 कहूँ  कि स्टाइपेंड  450  रुपये  तक  बढ़ाना
 चाहिए और  मुझे  विश्वास है  कि  इस  के
 बढ़ाने  में  मैं  सफल  हो  जाऊंगा  7  किन्तु
 यह  तभी  लागू  करना  सरल  होगा,  जब
 ये  हड़ताल  इत्यादि समाप्त  कर  के  क्लार्क

 अपनी  क्या  फिर  सेआरम्भकर दें।

 इस  सम्बन्ध  में  यह  भी  बतलाना  Fe
 we  है  कि  पहले  क्शिक्यों  को  केवल
 225  रुपये  भिड़ते  थे,  जो  बढ़ा  कर  275

 रुपये  किये  गये  और  1974  की  जूनियर
 डाक्टरों की  हड़ताल के  बाद  350  ह्पयें  कर
 दिये  गये  1  यह  भी  माननीय  सदस्यगण

 ध्यान  रखें  कि  कई  राज्यों  में;  और  विशेष कर
 दक्षिणी  राज्यों  में,  इनटर्नीक  को  किसी
 प्रकार  का  स्टाइपेंड  रहीं  कला  जाता  है।
 फिर  भी,  जैसा  कि  मैने  कहा  है,  मैं  इन् टर्न-
 शिप  स्टाइपेंड  को  बढ़ाने  को  तैयार  2
 हलांकि  ये  लोग  केवल  विद्यार्थी  हैं  और

 किसी  प्रकार  के  सरकारी  कमेयर  यही  है।

 दूसरी  मांग  यह  है  कि  इंटर्नशिप  के
 दौरान सिक  लीव  और  वीगर वेतन  कीं  छुट्टी
 का  प्रावधान होना  चाहिए  L  इस  मांग से
 भी  मुझे  सहानुभूति है  कौर  हस  बारे  में
 मेडिकल  काउंसिल  आफ़  इंडिया  को

 लिखा  गया  है।  इसके  बारे  में  कुछ  न  कुछ
 इन्तजाम  ज़रूर हो  आयेगा |


